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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,  

WESTERN ZONE BENCH, PUNE 

APPEAL NO. 29 / 2025 

 

Sachin Khobragade      … Applicant   

v. 

SEIAA & Ors.        … Respondents  

 

 

REPLY AFFIDAVIT BY RESPONDENT NO. 1,  

 STATE ENVIRONMENT IMPACT ASSESSMENT AUTHORITY 

 

Sr. 

No. 

Annexure Particulars Page Nos. 

1.  Reply by Respondent No.1 

SEIAA 

 

2 1 Copy of 199th MoM of SEAC 

dated 03rd & 04th October, 2024. 

 

3. 2 Copy of 285th MoM of SEIAA 

dated 19th December, 2024. 

 

Pune  

Date : 14-07-2025 

 

Adv. Aniruddha S Kulkarni 

Standing Counsel 

Environment and Climate Change Department 

Government of Maharashtra 
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Digitally Signed by : Joy S Thakur
Member Secretary, SEAC

Date: 21/11/2024

Signature Not Verified
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